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Petition(s) for Special Leave to Appeal (CGivil) No(s).14308/2010

STATE OF MAHARASHTRA & ORS. Petitioner(s)
VERSUS

M S. ARK BUI LDERS PVT. LTD. Respondent ( s)

Date: 06/12/2010 This Petition was called on for hearing today.

For Petitioner(s) Ms. Asha Gopal an Nair, Adv.

For Respondent (s) M. Aniruddha P. Mayee, Adv.

M . Shiri sh Deshpande, adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Count er af fidavit has been filed by the respondent.
further steps as submitted by both sides. Hence, place the matter
before the Hon' bl e Court as per rules.

(Sunil Thomas)
Regi strar
SB



